NOTICE

In absence of Hon’ble Officiating Chairperson all mentioning of Fresh cases/ urgent
listing/ listing of I. A’s etc. be made before Bench of Hon’ble Mr. Justice Anant Bijay
Singh, Member (Judicial).

By order of Hon’ble Officiating Chairperson
-sd/-
Registrar

NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 31.08.2021 (TUESDAY)
COURT —1II (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member
(Technical)

For Admission (Fresh Cases)
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents

1. Comp. App. (AT) | Majestic Consumer Welfare Association | P.S.Sudheer
(Ins) No. 660 of | Vs.

2021 Bank of India & Ors.

2. Comp. App. (AT) | Aklia Constructions & Anr. Pallavi Singh
(Ins) No. 664 of | Vs.
2021 Puma Realtors Pvt. Ltd. & Anr.

Through Resolution Professional

3. Comp. App. (AT) | Smile Energy Pvt. Ltd. (Stuck Off) Mithun Shashank KK Jha
No. 75 of 2021 Through its Director — Rangchand
Appikonda
Vs.

Registrar of Companies, Odisha

4. Comp. App. (AT) | Prakash Singh Negi Mayank Wadhwa Vishal Sharma
No. 79 of 2021 Vs. Aditya Dewan
Vishal Sharma & Ors. Satendra K Rai
Saikat Sarkar-R1
5. Comp. App. (AT) | Lasa Supergenerics Ltd. CS Ashish O.
No. 82 of 2021 Vs. Lalpuria




Comp. App. (AT)
No. 99 0of 2021

Suvas Reality Pvt. Ltd.

Vs.

Kailashchandra Ramgopal Lohiya &
Ors.

Arvind Kr. Gupta

For Admission (After Notice)

Automotives Pvt. Ltd.)

7. Comp. App. (AT) | Yuvraj Agarwaal & Anr. Aditya Parolia
(Ins) No. 340 of Vs.
2021 Aspek Media Pvt. Ltd.
8. Comp. App. (AT) | SLV Security Services Pvt. Ltd. Aayush Malhotra Pulkit Deora-R1 & R2
No. 61 of 2021 Vs. Arnan Vidyarthi
Vishal Swara & Anr. Vishal Swara
For Hearing
9. Comp. App. (AT) | Sri Dhanada Laboratories Pvt. Ltd. & S.Udaya Kumar Sagar| Nitin Chowdary
No. 154 0 2020 Ors. Pavulari-R1 & R2
Vs.
Part Heard Namireddy Raghu Ram Reddy & Ors.
10. | Comp. App. (AT) | Rashpal Singh Todd Ajay Kohli Nazia Parveen
(Ins) No. 312 of Vs. Shivkrit Rai
2021 Volkswagen Finance Pvt. Ltd. & Ors. Rajshree Chaudhary
Birendra Singh Rawat
With Abhishek Chand-R1
11. | Comp. App. (AT) | Rashpal Singh Todd Ajay Kohli Vardhman Kaushik
(Ins) No. 313 of | Vs. Azeem Samuel
2021 Volkswagen Finance Pvt. Ltd. & Ors. Nishant Gautam
Dhruv Joshi
Birander Singh-R1
12. | Comp. App. (AT) | Registrar of Companies Kamal Kant Jha Gurcharan Singh
No. 185 0f 2020 Vs. Ashish Aggarwal
Touchstone Holdings Pvt. Ltd.
For Directions - to Settle Date
13. | Comp. App. (AT) | Ramjee Power Construction Ltd. Pandey Neeraj Rai Akash Sharma
(Ins) No. 596 of | Vs. Rachita Priyanka Rai | Saurabh Jain
2020 Jharkhand Urja Sancharan Nigam Ltd.
Part Heard
14. | Comp. App. (AT) | Axis Bank Ltd. Sharad Tyagi Sanjay Kumar Singh-
(Ins) No. 582 of Vs. R1
2020 Value Infracon India Pvt. Ltd. & Anr. Neeraj Kumar
Gupta-R2
15. | Comp. App. (AT) | Kotak Mahindra Bank Ltd. Rajiv R. Raj Vishakha Gupta
(Ins) No. 1130 of | Vs. GS Pandey
2020 Liquidator (P.S. Ajit Singh and Co. Rohit Sehgal




16. | Comp. App. (AT) | Sushil Kaudinya Ankur Singhal Abhijeet Sinha-R1
(Ins) No. 109 of | Vs. Vishal Ganda
2021 Construmart online Pvt. Ltd. & Anr. Anand S. Sengar-RP
Rahul Jain-IRP
Abhishek Anand
17. | Comp. App. (AT) | Surinder Kumar Singal Anish Gupta Subhash Saini
(Ins) No. 119 of Vs.
2021 AARKAY Innovation Ltd.
18. | Comp. App. (AT) | Intec Capital Ltd. Vinod Kumar Manish Kumar
(Ins) No. 307 of Vs. Chaurasia Bhagat-RP
2021 Manish Kumar Bhagat Pragati Tiwari
RP of Perfect Boring Pvt. Ltd. Nipun Singhvi
Honey Satpal
Vishal J Dave
19. | Comp. App. (AT) | Suraksha Asset Reconstruction Ltd. Chitranshul A. Sinha | Shadab S Jan
(Ins) No. 482 of | Vs. Prerana Wagh-R1
2021 Abhay Narayan Manudhane, Bharat Sood-
Resolution Professional of Housing Intervenor
Development and Infrastructure Ltd. &
Anr.
20. | Comp. App. (AT) | Worldwide Online Services Pvt. Ltd. Stuti Chopra
(Ins) No. 510 of Vs.
2021 Nandkishor Vishnupant Deshpande
(Resolution Professional for Royal
Refinery Pvt. Ltd.)
21. | Comp. App. (AT) | Indus Motor Company Pvt. Ltd. & Ors. | Angad Varma G.V. Anand
No. 87 of 2020 Vs. Bhushan-R1
T.P. Anilkumar & Ors. Abhishek K. Jain-R2
Ravi Chandran K. S.
With
22. | Comp. App. (AT) | Indus Motor Company Pvt. Ltd. & Ors. | Angad Varma Avinash Krishnan
No. 204 0f 2020 | Vs. Ravi
T.P. Anil Kumar & Ors.
23. | Comp. App. (AT) | Capricorn Oils Ltd. & Anr. Atanu Mukharjee Swapna Chobey
No. 66 of 2021 Vs. Anshumala Bansal
Om Prakash Agarwal & Ors. Prantar Basu
Choudhury-R1 to R5
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Officiating Chairperson

-sd/-

Registrar



http://www.nclat.nic.in/

